
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM eno anUnlCXer- pnnoeSx)

NO. ttc. vrr-71/2004/5720/A

From Shri Saptarshi Garg,
Jt. R.egistrar (Vigilance),
Gauhati High Court,
Guwahati.

To, Shri Syed Imdadur Rahman,
District & Sessions Judge,
South Salmara-Mankachar.

"}"{
Dated Guwahati, m" )j June, 2023.

Sub:- Restricted holiday.

You r Letter No. DJ. ssM -I. 3/Esstt/2 Izt -2023 I 526/ E, dated 22.06.2023.Ref:-

Sir,

With reference to the above, I am directed to inform you that your prayer for
permission to avai! Restricted holiday on 30.06.2029 instead of the casual teave
allotted earlier vide letter No.HC.VII-7L1200415661/A, dated 2Z.OG.ZO23, has been granted.

Yours faithfully,

9d1.-
JT. REGTSTRAR rurcltANcE)

Memo. NO. HC.VII-7l/20O415721lA.
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J The project Manager, Gauhati High Court.
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